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INTRODUCTION

1. the Chairman of the Estimates Committee, having been au­
thorised by the Committee, present this Eighty-Fourth Report of the 
Estimates Committee on action taken by Government on the recom­
mendations contained in the Forty-Fourth Report of the Estimates 
Committee (Third Lok Sabha) on the Ministry of Railways—Chit- 
trranjan Locomotive Works.

2. The Forty-Fourth Report of the Estimates Committee was pre- 
s» nted to the Lok Sabha on the 20th February, 1964. Government 
furnished replies indicating action taken on the recommendations 
on the 18th July, 1964 and 31st August, 1964. Government’s replies 
to all the recommendations were considered by the Study Group ‘D’ 
of the Estimates Committee on the 1st October, 1964 who desired 
that further information in respect of two recommendations might be 
called for. Further replies in respect of the two recommendations 
were received on the 21st December, 1964 and were considered by 
the Study Group ‘D’ on the 26th April, 1965. The draft Report on 
action taken by Government on the recommendations contained in 
the Forty-Fourth Report was considered by Study Group ‘E’ on the 
17th February, 1966 and adopted by the Committee on the 12th 
October, 1966.

3. The Report has been divided into the following Chapters: —

(I) Report.

(II) Recommendations which have been accepted by Govern­
ment.

(Ill) Recommendations which the Committee do not want to 
pursue in view of the Government’s reply.

(IV) Recommendation in respect of which reply of Govern­
ment has not been accepted by the Committee.

4. An Analysis of the action taken by Government on the recom­
mendations contained in the Forty-Fourth Report of the Estimates

v
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Committee (Third Lok Sabha) is given in the Appendix. It would 
be observed therefrom that out of 33 recommendations made in the 
Report, 30 recommendations i.e., 91 per cent have been accepted by 
Government and the Committee do not desire to pursue two recom­
mendations i.e., 6 per cent in view of the Government’s reply. Reply 
of Government in respect of one recommendation i.e. 3 per cent has 
not been accepted by the Committee.

N e w  D elh i;
9th November, 1966. 
18th Kartika, 1888 (Saka).

ARUN CHANDRA GUHA, 
Chairman, 

Estimates Committee.



CHAPTER I

REPORT

The Estimates Committee are glad to state that the points brought 
<at in their Forty-Fourth Report (Third Lok Sabha) on the Ministry 
i f  Railways—Chittaranj an Locomotive Works have been replied to 
t j  the Government in time and generally to their satisfaction.



CHAPTER II

RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED BY
GOVERNMENT

Recommendation (Serial No. 1) Paras Nos. 1— 6

Requirement of p . G. steam locomotives for the Third Plan period 
has 'been assessed as 840. The output from Chittaranjan Locomotive 
Works indtctxtes that the target xoould be fully achieved. The Com­
mittee are glad that the out-turn of Chittaranjan Locomotive Works 
is in accord with its capacity and the Plan target.

R e p l y  o f  G o v e r n m e n t

The observations of the Committee are noted.
[Ministry of Railways (Railway Board) O.M. No. 64-B (c)-E.C./44,

dated 18th July, 1964].

Recommendations (Serial Nos. 2, 3 & 4) Paras Nos. 7, 8 & 9
2. The Committee find that while the Chittaranjan Locomotive 

Works have been able to execute the orders for the manufacture of 
W. G. locomotives, there has been a time-lag of several years between 
the placement of order and the commencement of production in the 
case of W.P., W.T. and W.L. locomotives.

3. The first order for the manufacture of W.P. locomotives was 
placed on the Chittaranjan Locomotive Works on the 16th Map, 
1959. Production was started towards the middle of 1962 and the 
first W.P. locomotive ran a successful trial in February, 1963. The 
Committee consider that the time-lag of nearly three years in the 
commencement of supply of W.P. locomotives after the placement 
of order was unduly long. As the Chittaranjan Locomotive Works 
have now gathered sufficient experience and expert knowledge of 
manufacture of steam locomotives every effort should be made to 
reduce the time-lag between the receipt of order for manufacture of 
new locomotive and its execution and delivery.

4. The target for production of W.P. locomotives from April, 1963 
to August, 1963 was 27, against which only 22 W.P. locomotives have 
been turned out. It is hoped that over the Plan period it would be

2
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possible to manufacture the requisite number of W.P. locomotives. 
In the meantime, production will be maintained by manufacturing 
additional WGs and the adjustment will be made later on by manu­
facturing less WGs and more WPs in order to complete the requisite 
number of each type. As WP and WG locomotives have distinct 
uses, and are not precisely inter-changeable, the Committee would 
stress that every effort should be made to produce the requisite num­
ber of locomotives of each type during each year as originally 
scheduled.

R e p l y  o f  G o v e r n m e n t

The recommendations of the Committee have been noted.

The increase in the rate of production of WP locos at CLW ts» 
linked up with the availability of Bogie Steel castings from their 
own foundry as well as from other indigenous suppliers. Keeping 
in view the likely availability of these castings they have already 
planned for increase in the rate of production of WP locos.

Production of WT and WL locos was deferred with a view to 
avoid diversified production at one and the same time. According 
to the tentative manufacturing schedule of the Chittaranjan Locomo­
tive Works the production of WT and WL locos will be taken up as 
a sideline one after the other on completion of the orders for WG/ 
WP locos already placed.

[Ministry of Railways (Railway Board) O.M. No. 64-B (c) -E.C./44, 
dated 18th July, 1964].

Recommendation (Serial No. 5) Para No. 10
The Committee are somewhat at a loss to understand how the Rail­

ways propose to relegate the older locomotives to meet (ishunting 
and branch line traffic requirements’* when admittedly an economic 
comparison cannot be made between WG and WT locomotives. 
They would suggest that the position may be carefully reviewed by 
the Ministry of Railways having due regard to the need for employ­
ing an economic locomotive for suburban branch line and shunting 
operations.

R e p l y  o f  G o v e r n m e n t

Much of the suburban traffic of the Calcutta and Madras areas 
is planned to be hauled by EMUs during the Third/Fourth Plan. The 
requirements of the suburban traffic of Bombay are already being 
met with Electrical Multiple Units and that of Delhi with diesel 
shunting locomotives.
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The requirement o£ steam locomotives for suburban operations 

will, therefore, to a large extent be met by the release of existing 
steam locomotives suitable for such operations, mainly from the 
Calcutta area, as well as the 20 WT locomotives at present on order 
with the Chittaranjan Locomotive Works.

The older types of steam locomotives released as a result of the 
present large scale dieselisation/electrification programme, though 
unsuitable for use on fast passenger/goods trains, will be suitable for 
branch line and shunting operations to which they are proposed to 
be relegated.

30 Diesel shunters against the Third Plan requirement are also 
under order for shunting operations.

[Ministri/ of Railways (Railway Board) O.M. No. 64-B (c)-E.C./44, 
dated 18th July, 1964].

F u r t h e r  in f o r m a t io n  c a l l e d  fo r  b y  
t h e  C o m m i t t e e

In view of the earlier statement* made by the Ministry before the 
Committee that “WG locomotive, although designed as a main line 
unit, can be used in shunting service but the fuel consumption would 
be very higfi since the load factor on a shunting locomotive is of a 
low order and the standby losses on a larger grate area would affect 
fuel economy” , the Ministry may please clarify whether “ the older 
types of steam locomotives released as a result of the present large 
scale dieselisation/electrification programme, though unsuitable for 
use on fast passenger/goods trains” , will be suitdble for branch line 
and standby operations to which they are proposed to be relegated. 
If so, the Ministry may also state if the position having regard to the 
need for employing an economic locomotive for suburban, branch 
line and shunting operations, has since been reviewed.
[Lok Sabha Secretariat O.M. No. 5/19 (2) EC/63, dated 26th October, 

1964.]
R e p l y  o f  G o v e r n m e n t

Older types of steam locomotives that are likely to be released 
as a result of the dieselisation and electrification programmes as also 
due to replacement on age basis, though not suitable for use on fast 
passenger and goods services on the main line, can be employed eco­
nomically for the lighter services on branch lines and for shunting 
servfces. Keeping in view the release of such locomotives, the plans 
for the future manufacture of steam locomotives have been reviewed 
from time to time to suit the requirements of main line, suburban,

"jch Report of the Estimates Committee, pmm. io, page 7.
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branch line and shunting services. As a result of these reviews the 
following types of locos have been ordered for manufacture at C.L.W. 
during the last two years of the 3rd Plan and the first year of the 4th. 
Plan for use on main lines as well as branch lines for light fast 
passenger services.

Type No. Ordered Date of placing order

WT 20 14-4-60/16-10-62
WL 24 29-11-62
WL 70 24-10-64

For shunting operation in busy yards, it has been decided as a 
matter of policy to procure diesel shunters.

[Ministry of Railways (Railway Board) O.M. No. 64-B (c) -E.C./44, 
dated 21 st December, 1964].

Recommendation (Serial No. 6) Para No. 11
The Committee are glad to note that the Chittaranjan manufac­

tured locomotives compare not only in performance but also in price 
favourably with the locomotives which used to be imported from 
abroad. The Railways can justifiably be proud of having brought 
down the cost of manufacture from Rs. 7.94 lakhs in 1952-53, to 
Rs. 4.31 lakhs in 1962-63. The Committee have no doubt that strenu- 
ous efforts would continue to be made to keep down the cost of 
manufacture of new locomotives W.P., W.T., etc. which have lately 
been taken up for manufacture.

R e p l y  o f  G o v e r n m e n t

The observation of the Committee is noted. The Committee are 
assured that every effort will be made to keep down the costs of 
manufacture of new types of locomotives, WP, WT etc. as low as 
possible.

[Ministry of Railways (Railway Board) O.M. No. 64-B (c) -E.C./44, 
dated 18th July, 1964].

Recommendation (Serial No. 7) Para No. 12
The Committee are glad to find that the Chittaranjan Locomotive 

Works are fully alive to the need for continuously improving the 
design and manufacturing processes with a view to effecting not only 
reduction in cost but also improving efficiency.
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R e p l y  o f  G o v e r n m e n t

The observations of the Committee are noted.

IMinistry of Railways (Railway Board) O.M. No. 64-B (c) -E.C./44, 
dated 18th July, 1964].

Recommendation (Serial No. 8) Para No* 13

Cost of asbestos required for the complete insulation of a steam 
locomotive is about Rs. 5,500 out of which Rs. 800 represent the com­
ponent of foreign exchange required for imports. It is estimated that 
the overall saving resulting from complete boiler insulation will be 
about Rs. 2,000 to Rs. 2,500 per locomotive per year. The difficulty 
in going ahead with the measure is not its cost which is low but the 
release of foreign exchange or its import content. The Committee 
suggest that limited quantities of insulation materials may 'be im­
ported and the necessary field trials carried out, so that the efficacy 
and economics of the insulation are established. They have no doubt 
that if field trials demonstrably prove that a substantial economy 
would be effected in fuel consumption, the Government would either 
allow imports of the requisite insulation material, involving a nomi­
nal cost of Rs. 800 per locomotive, or ensure its indigenous manu­
facture.

R e p l y  o f  G o v e r n m e n t

The Research Designs and Standards Organisation of the Rail­
ways have finalised the design for the complete insulation of steam 
locomotive boilers and a specification has also been drawn up for the 
asbestos material based on maximum use of indigenous material and 
involving minimum foreign exchange. The Railways will procure 
asbestos mattresses according to this design and specification and 
will carry out necessary trials to establish the efficacy and economics 
of the insulation. Fibre glass which is an alternative material of 
equally good insulating properties, has also been recently tried on 
one locomotive boiler on the Southern Railway. This material for 
the present, has to be imported from abroad. It is understood that an 
Indian firm would be setting up a factory in the country for manu­
facture of this product, the output of which will be sufficient to 
cover the complete requirements of the Railways, thereby elimi­
nating altogether the need for any foreign exchange.

[Ministry of Rmlways (Railway Board) O.M. No. 64-B (c)-E.C./44, 
dated 18th July, 1964].
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Recommendation (Serial No. 9) Far a No. 13

As the Railway continue to have a large number of steam loco­
motive* and have also expert knowledge and experience of their 
manufacture, the Committee would stress that measures for effecting 
fuel economy should be intensified further. In this context, they 
would suggest that the active help of the Central Fuel Research 
Institute, Dhanbad, may also be taken.

R e p l y  o f  G o v e r n m e n t

Fuel Control Organisations, in adequate strength, which have 
been set up on all the Railways are mainly responsible for in­
troducing measures to.economise the consumption of fuel on the 
Railways. These organisations are concentrating on controlling 
wastage and training of staff etc. and keep a careful watch on ope­
rating conditions which tend to increase the consumption of coal.

Apart from the Fuel Control Organisation, the Research Design 
& Standards Organisation is engaged in evolving certain improve­
ments in the design of the steam locomotive with the object of effec­
ting fuel economy; in this connection, intensive investigations are 
being made on the following lines: —

(i) Giesl Oblong Ejectors—
This is a new type of blast arrangement offering fuel economy 

by improved draught reduced cylinder back pressure. The 
manufacture of this equipment for 12 W.G. & 12 W.P. 
boilers is in hand in the Chittaranjan Locomotive Works 
and so far 6 sets have been supplied to the Southern, South- 
Eastern and the Western Railways. The remaining sets 
are expected to be supplied shortly. The Eastern Rail­
way, in the meanwhile, have fitted 25 W.G. locomotives 
with locally made ejectors. Service trials are in progress 
and it is also proposed to carry out trials with the aid of 
the dynamometer car very shortly.

(ii) Insulation of boilers—
Complete insulation of the locomotive boiler results in fuel 

economy. The R.D.S.O. have finalised a design and have 
also drawn up a specification for asbestos mattresses ?cr 
insulating loco boilers. The Railways will procure this 
material and will carry out necessary trials to determine 
the efficacy and economics of the insulation. An alterna­
tive material in the form of fibre glass has also been locat-
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ed .and one locomotive boiler on the Southern Railway has 
recently been insulated with this material for trial pur- 
poses*

(til) Overvfire air arrangement—
This arrangement improves combustion of coal and thus redu­

ces its consumption. The design for the required arrange­
ment has been finalised and a suitable type of fire brick 
has also been evolved. One W.G. locomotive has already 
been turned out with over-fire air arrangement and is now 
under observation on the Central Railway. Five more 
W*G. locos will be fitted by C.L.W. and six Y.P. locos by 
TELCO after which the trials will be commenced during 
the next few months to assess the saving in fuel consump­
tion.

(iv) Feed water heaters—
Arrangements have been finalised in regard to installation of 

feed water heater equipment on 12 W.G. locos to be built 
at Chittaranjan. The design drawings of the equipment 
have been received and C.L.W. is being advised to under­
take manufacture of the equipment to enable the same to 
be tried out in service. It is anticipated that considerable 
savings would accure by the provision of this fuel econo­
my device.

The Committee’s suggestion that the active help of the Central 
Fuel Research Institute, Dhanbad, may be taken by the 
Railways, is noted. Actually, there have already been 
some contacts with the Institute in respect of fuel eco­
nomy measures on the Railways and these will be intensi­
fied.

[Ministry of Railways (Railway Board) O.M. No. 64-B(C)-E.C./44, 
dated 18th July, 1964].

Recommendation (Serial No. 16) Para No. 14

The Committee are informed that the actual condemnation and 
withdrawal of a locomotive is done on condition-cum-obsolescence 
basis. The Committee would stress that every locomotive which is due 
for superannuation be fully examined also from the point of view 
of safety, maintenance costs and operating expenses and should he 
retained in service, if its use is not uneconomical
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R e p l y  o f  G o v e r n m e n t

Locomotives that reach the age of superannuation are examined 
thoroughly for their condition taking into account all relevant factors 
including safety, operating efficiency and maintenance costs etc. etc. 
and are retained in service only when they can be maintained satis­
factorily from these points of view particularly that of safety.

Instructions have also been issued to the Railways to ensure 
adequate inspection and maintenance of such locomotives and that 
locomotives which are not economical to maintain and inefficient 
in utilization, may be considered for withdrawal/condemnation on 
age-cum-condition basis.

[Ministry of Railways (Railway Board) O.M. No. 64-B (C)-E.C./44, 
dated 18th July, 1964].

Recommendation (Serial No. 11) Para No. 17
The Committee find that the demand for Broad Gauge A.C. 

locomotives for the Third Five Year Plan has been assessed as 244 
out of which only 107 are at present programmed to be manu­
factured in Chittaranjan Locomotive Works, the balance (137) to 
be imported from abroad.

The Committee would stress that every effort should be made 
to increase the output of A.C. locomotives in Chittaranjan Loco- 
motive Works to meet the demand to the maximum extent possible. 
The Committee wouldr in f a c t , suggest that as steam locomotives 
are on the way out all over the world, it would *but be appropriate 
that from now onwards a long-term and well-planned scheme for 
the conversion of Chittaranjan Locomotive Works to the manu­
facture of electric locomotives (both Broad Gauge and Metre Gauge) 
is drawn up and implemented to make India self-sufficient in elec­
tric traction.

R e p l y  o f  G o v e r n m e n t

In C.L.W. facilities for the manufacture of A.C. electric loco­
motives are being provided at a cost of Rs. 2.26 crores. The pro­
duction target of 6 locos per month is expected to be reached in 
July, 1965. In the Fourth Five Year Plan it is proposed to reduce 
progressively the production of steam locomotives and increase the 
production of electric locomotives. According to the present esti­
mation the C.L.W. is likely to cease production of steam locomotives 
by the end of 1969-70 or so. All the electric locomotives required 
during the Fourth Five Year Plan are likely to be produced in 
C.L.W.

fMinistry of Railways (Railway Board) O.M. No. 64-B(C)-E.C./44, 
dated 18th July, 1964].
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Recommendation (Serial No. 12) Para No. IT

The cost of A.C. electric locomotive is stated to be about the same 
ms of imported locomotive. One of the senior officers who was 
deputed to assist the North British Locomotive Co., United Kingdom 
in preparing the Project Report for undertaking manufacture of A.C• 
locomotives in Chittaranjan has estimated that “ the total approxi­
mate cost of manufacturing an electric loco will work out to Rs. 10 
lakhs, a figure very much below the cost of an imported locomotive!* 
The Committee have no doubt that as in the case of steam locomo­
tive, no effort would 'be spared to bring down the cost of manufacture 
of electric locomotives in Chittaranjan below the cost of an imported 
electric locomotive.

R e p l y  o r  G o v e r n m e n t

The observation of the Committee is noted. The Committee are 
assured that no effort will be spared to keep the costs of electric 
locomotives manufactured in Chittaranjan as low as possible.

\Ministry of Railways (Railway Board) O.M. No. 64-B (C)-E.C. '44. 
dated 18th Julys 1964].

Recommendation (Serial No. 13) Para No. 19

From the Agreement between the Government and M/s Group. it 
is noted that the latter have not granted right to the Government for 
the manufacture of certain electrical equipment. The Agreement, 
however, provides that the Group will ensure the indigenous manu­
facture of high-voltage tap-changers (one of the items for which 
right has not been granted to Government) to the maximum extent 
possible within three years of the signing of the Agreement. The 
Agreement also provides that in case the manufacture is not started 
in India either, by Brawn Boveri & Co. Ltd., or in collaboration with 
an Indian firm, the Group will render necessary technical assistance 
for their manufacture in a designated railway workshop. The Com­
mittee would stress that the Railways should keep a close watch over 
developments for the manufacture of high-voltage tap-changers in 
the country either in public or private sector.

They would also suggest that for the remaining items, the Railway 
Board should constitute a small expert body consisting of representa­
tives of Railways, International Trade, Heavy Electricals and the 
industry to locate urgently the indigenous sources far the manufac­
ture and supply of equipment.



IS
S iplt o r  Govsrm m xnt

The Railway Electrification Project and the Chittaranjan Locomo­
tive Works are already making efforts to develop indigenous capacity 
for the manufacture of equipment for A.C. B.G. Freight locos, both 
Group items and non-Group items. They have so far been success­
ful in locating indigenous capacity for the following items:—

Indigenous manufactureres are being encouraged to take up manu­
facture of these items*

A Deputy Chief Electrical Engineer at Chittaranjan Locomotive 
Works has already been assigned exclusively for the task of explor­
ing and developing indigenous capacity for the manufacture of elec­
trical equipment for A. C. locomotives. The suggestion of the Com­
mittee to set up a small expert body for this purpose has been noted 
and will be considered if the need arises.

[Ministry of Railways (Railway Board) O.M. No. 64-B (C)-E.C./44 
dated 18th July, 1964.]

The Committee feel that it would havs teen  more equitable if a 
provision regarding free exchange of information of improvements 
between the Group and the Government could have been provided 
on the same lines as done in the Agreement with the American 
Diesel Locomotive Company to cover the full 8 year period of the 
agreement without excluding the last two year*. They would also

Group items not covered by the agreement
Item Firm

s. Tap-Ghangrr 
2. Air-blast circuit breiker

Group items covered by the agreement
Arno w w im n u |i JyMtb«L»>ic«fe.

Mon group items
i. Pantograph M/a. J. Stone,
a. Air GomprettO* (Wetting Home M/t. RirMkar,

detigoed).

M /i. J. Stone 4c Oh

Mfu Oicihun & Cravat. 
M/s. S. L .M . M ock  Lai

Recommendation (Serial No. 14) Para No. M
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emphasise that in future agreements it may be ensured that the ex­
change of information of improvements effected is done on recipro­
cal basis and on equitable terms.

R e p l y  o f  G o v e r n m e n t

The Committee’s observations are noted.
[Ministry of Railways (Railway Board) O.M. No. 64-B (C) -E.C./44 

dated 18th July, 1964].

Recommendation (Serial No.. 15) Para No. 21
The manufacture of electrical components listed in Schedule #B* 

to tne Agreement concluded by the Railways with M/s. Group is to 
be undertaken by the Heavy Electricals Ltd., Bhopal on behalf of 
the Government. The Committee would stress that the manufacture 
of A.C. frieght loco^motors and A.C. loco-transformers etc should be 
undertaken by the Heavy Electricals Ltd., Bhopal without delay so 
that the requirements for the manufacture of electric locomotives 
are met indigenously, as far as possible. The Committee would also 
suggest that to avoid uncertainty, a detailed schedule may be drawn 
up for the manufacture and supply of these components by Hearty 
Electricals to the Chittaranjan Locomotive Works.

R e p l y  o f  G o v e r n m e n t

The programme of production of electrical equipment for A.C. 
freight type locomotives has been discussed with the Heavy Electri­
cals’ authorities from time to time and a tentative schedule of pro­
duction commencing from 1965-66 has been drawn up.

2. In the meantime, with the decision to manufacture diescfl
electric locomotives at the Diesel Locomotive Works, Varanasi, the
Railways9 demand for traction motors has gone up considerably.
There will also be a tapering down of steam locomotive production
at Chittaranjan Locomotive Works during the FouHh Plan, which 
will release some workshop capacity (shop space, machine capacity
and trained labour). Taking into consideration, therefore, the large
requirement of electric traction equipment at the end of the Fourth 
Plan and also the expected release of workshop capacity at Chitta­
ranjan, it has recently been decided, in consultation with the Minis­
try of Steel, Mines and Heavy Engineering, Ministry of Finance, 
Plannng Commission and H.E.I.L., to undertake manufacture of 
traction motors for AC locomotives at Chittaranjan Locomotive 
Works, and the manufacture of transformers at H.E.I.L., Bhopal. 
Action is now being taken to set up a traction motor manufacturing
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unit at CXi.W. and a schedule for manufacture will alao be drawn 
up in due course.

[Ministry of Railways (Railway Board) O.M. No. 64-B (C) -E.C./4A, 
dated 18th'July, 1964].

Recommendation (Serial No. 19) Para No. 29
While the Committee are glad to note the efforts being made by 

the Railways to increase the indigenous contents in the installation
the steel foundry; they also note that the imported contents of the 

machinery would constitute about 29 per cent of the total outlay on 
plant and machinery. They would suggest that every effort should 
be made to further reduce the quantity and value of imported coitl- 
ponents and to locate indigenous sources of manufacture of equip­
ment, in consultation with the Ordnance Factories, who have pre­
vious experience in installation of such foundries and the Depart­
ment of Technical Development.

R e p l y  o f  G o v e r n m e n t

Efforts have been made, from the very beginning c f the Steel 
Foundry project, to procure as rrv.uh :f  41 : : h ;i  rv rnd riant
from indigenous manufacturers ^ : j  L j.-- i < :t m : .le
of all information available with the e x l . s u ':  , : e, of re­
pute in the country and with the Department c,f TV.ch Deve­
lopment about the availability of equipment from indigenous sources. 
Even in the case of imported equipment, the foreign manufacturers 
have been persuaded, wherever possible, to give manufacturing 
drawings for some of the items, which could be manufactured either 
in the fabrication shop set up at Chittaranjan for this project or by 
indigenous manufacturers. Some examples of this nature are given 
below: —
(a) Sand preparation, distribution and return system:

Negotiations were held with M/s. Acme Conveyors Ltd. of U.K., 
the suppliers of this equipment and they were persuaded to supply 
working drawings i r r bout 50 per cent of the plant by payment of 
a small charge for the drawings. The manufacture and fabrication 
of some of these items were taken up in the fabrication shop at 
Chittaranjan and some supplies were arranged from indigenous 
firms. As a result of thir, foreign exchange to the extent of £78,772 
was saved.
(b) Sand washing, gr'^.lng and drying plant:

Global tenders were invited for th’s plant. The lowest accept­
able offer was from a British firm and involved foreign exchange of 
£33,805. There was also an offer from an indigenous inn for
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supplying a major portion of the equipment from indigenous sour* 
ces. After detailed discussions the order was placed on the indi­
genous firm with a foreign exchange element of only about £  6,250, 
thus saving about £25,555 of foreign exchange:

<c) Cleaning plant:
Orders have so far been placed for four different types at clean­

ing plant on a U.K. firm which was prepared to have part of the equip­
ment manufactured indigenously, which saved £30,000 in foreign 
exchange.
(d) Powered roller conveyors:

This equipment has not been made in India so far. The lowest 
imported offer was for £33,400. After detailed discussions with 
manufacturers of conveyor equipment in India, it has been possible 
to place the entire order on an indigenous firm, which has been 
asked to manufacture part of the equipment for trial before pro­
ceeding with bulk manufacture. This equipment was inspected re­
cently and has been found to be satisfactory. This has saved foreign 
exchange of £33,400.

The foregoing examples indicate the efforts made to reduce foreign 
exchange expenditure on thv plant and equipment for the Steel 
F ou n dry  . By such efforts foreign exchange to the extent of £  185,040 
has been saved on 9 different items of equipment.

[Ministry of Railways (Railway Board) O.M. No. 64-B (C)-B.C./44, 
dated 18th July, 1964.]

Recommendation (Serial No. 20) Para No. 30
The Committee are glad to note that arrangements for ensuring 

supply of raw materials for the steel foundry have been made by 
Government and that no difficulty is apprehended in this behalf.

R k p l y  o p  G o v b o i m s n t

All necessary arrangements have been made to ensure supprty of 
raw materials for the steel foundry at the Chittaranjan Locomotive 
Works and this aspect will continue to be kept under constant watch.

[Ministry of Railways (Railway Board) O.M. No. 64-B (C)-EC/ 
45, dated 18th July, 1964].

Recommendation (Serial No. 21) Para No. SI
The Committee have been informed that certain raw materials for 

the Steel Foundry will have to be imported for a period of two years. 
Value of imported raw materials will be about 7.96 percent of the
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total value of raw materials to be used in the Steel Foundry. The 
Committee would stress that every effort should be made to procure 
these raw materials in the country within the next two years so that 
foreign exchange expended on their imports can be saved.

R e p l y  o f  G o v e r n m e n t

Raw materials required to be imported for the present for the 
steel foundry being set up at Chittaranjan Locomotive Works are: —

(i) Graphite electrodes for electric arc furnace.
(ii) Iron powder for powder washing machine used for removal 

of excess metal in castings at locations which are not easily 
accessible by normal mechanical metal removing tools.

(iii) Fluorspar.
(iv) Copper quality graphite electrodes for arc air equipment 

for removal of metal from castings.
Indigenous production of item (i) is expected to start by the end 

of 1965. A wagon load of fluorspar (item iii) has been obtained by 
the Chittaranjan Locomotive Works from Hindustan Steel, Bhilai, 
and it is understood that this has been supplied from deposits located 
near the place. The supply has been satisfactory and it is hoped that 
regular supplies will be forthcoming from this source. For items (ii) 
and (iv), efforts to develop indigenous capacity are being continued 
in consultation with the Department of Technical Development.

[Ministry of Railways (Railway Board) O.M. No. 64-B (C)-E.C./44, 
dated 18th July, 1964].

Recommendation (Serial No. 22) Para No. 32
As me steel foundry, being set up in Chittaranjan, is the first 

founary on the Railways the Committee would stress that every care 
should be taken to see that the requisite number of staff are got 
trained well in advance, so that later on, no difficulties are experienc­
ed in manning the project. They have no doubt, that the Railways 
would take full advantage of the provisions in the Agreement (tvith 
their collaborator) to provide training to their personnel particularly 
in the fields of designing and finishing and in the methods of estimat­
ing and costing.

R e p l y  o f  G o v e r n m e n t

Adequate care has been taken to see that the requisite number of 
staff are trained in time for manning the steel foundry project in 
Chittaranjan. Advantage is also being taken, to the extent neces­
sary, of the provisions in the agreement with the collaborator, to
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provide training to Chittaranjan personnel at the works of the col­
laborator in U.K. Twenty-five officers and technical personnel have 
already been thus trained in three batches, the last batch having re­
cently returned after completion of their training in U.K. 4 more 
technical personnel are expected to be sent to U.K. shortly for 
training.

[Ministry of Railways (Railway Board) O.M. No. 64-B (C) -E.C./44, 
dated 18th July, 1964].

F u r t h e r  in f o r m a t i o n  c a l l e d  f o r  b y  t h e  C o m m i t t e e

Please communicate the number of personnel got trained in the 
fields of designing and finishing and in the methods of estimating and 
costing at the establishments of the collaborators.

[Lofc Sabha Sectt. O.M. No. 5/19 (2) EC/63, dated 26th October, 
1964].

R e p l y  o f  G o v e r n m e n t

Hie following number of personnel have been trained/are being 
trained in the fields indicated: —

(a) Designing, Finishing, Estimating & Costing
No. already trained— 2

(b) Designing, Finishing & Estimating
No. already trained— 2

(c) Designing & Finishing.......................
(i) No. already trained— 2
(ii) No. under training— 2

(d) Designing
No. already trained— 2

(e) Finishing
No. already trained— 4

[Ministry of Railways (Railway Board) O.M. No. 64-B(C) -E.C./ 
111/44, dated 21st December, 1964].

Recommendation (Serial No. 23) Para No. 33

As the steel foundry, being installed at Chittaranjan Locomotive 
Works, is stated to be modern and fully mechanised, the Committee 
ftww no doubt that Government would keep a watch to ensure that
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the cost of casting in the foundary compares favourably with the cost 
of castmg in advanced countries.

R e p l y  o f  G o v e r n m e n t

The observation of the Committee is noted and a watch will be 
kept to ensure that the cost of castings in the steel foundry at Chit­
taranjan compares favourably with the cost of castings in advanced 
countries.

[Ministry of Railways (Railway Board) O.M. No. 64-B(C)-E.C./44f 
dated 18th July, 1964].

Recommendation (Serial No. 24) Para No. 34
The Committee are informed that the percentage of indigenous 

purchases of stores made by Railways has risen from 82.5 per cent in 
1959-60 to 91.81 per cent in 1961-62. The Committee are glad to know 
the welcome increase in the percentage of purchases made from 
indigenous sources by the largest national undertaking in the coun­
try. They hope that efforts will be continued to reduce the imported 
components still further.

R e p l y  o f  G o v e r n m e n t

The Ministry of Railways are grateful for the Committee’s appre­
ciation of the efforts made by the Ministry to increase the percentage 
of purchases made by them from indigenous sources. These efforts 
are being vigorously continued, so that imports are reduced to a 
minimum.

[Ministry of Railways {Railway Board) O.M. No. 64-B (C>-E.C./44f 
dated 18th July, 1964.]

Recommendation (Serial No. 25) Paras Nos. 36-37

The Committee are informed that the design and make of roller- 
bearings supplied by National Engineering Industries for hind truck 
and tender axle boxes of locomotives was found to be unsatisfactory 
in service and therefore its application had perforce to be stopped. 
It is understood that Messrs. National Engineering Industries have 
been asked to get out a more robust and foolproof design of rotter- 
bearing for the hind truck and tender axle box of locomotives.

77k Committee also understand that the National Engineering In­
dustries, Jaipur, in the early stages made front truck bearings for 
WCs but its design was found to be unsatisfactory in service and its
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extended application had to be discontinued. Cost of bearings pur­
chased from NEI is also higher than the pHce paid for the bearing* 
imported from S.K.F. Ball Bearing Co. The Committee thus note 
that not only the performance of ball-bearing supplied by the Indian 
firm for the tender axle boxes of locomotives has been unsatisfactory 
but that their price is considerably higher than imported S.K.F. ball­
bearings. The Committee would stress that every effort should be 
made to improve the indigenous quality of ball-bearings and reduce 
their price.

The Committee would also stress that concerted measures should 
be taken early to develop indigenous capacity for manufacture of 
roUer-bearings required for rolling stock which is now largely built 
within the country. As roUer-bearings play a pivotal role in machi­
nery, the Committee cannot too strongly emphasise the need for 
maintaining the highest standard in its manufacture.

R e p l y  o f  G o v e r n m e n t

As a result of discussions with Messrs. National Engineering In­
dustries, Jaipur, who are at present the only manufacturers of roller- 
bearings for rolling stock, the firm have submitted revised designs 
for WP/WG hind truck and tender bearings. These are under 
scrutiny. It is expected that the firm will be able to start manufac­
ture of these bearings in about 9 months after approval of the designs. 
The firm has also been asked to submit suitable designs of roller- 
bearings for WG front truck, WP front bogie, as also for WP and 
WG coupled axle boxes. This is being followed up, to eliminate as 
early as possible the necessity of importing these bearings.

2. The higher price of indigenous roller-bearings is on account of 
a variety of factors, like cost of raw material, volume of production, 
productivity achieved etc. While the cost of tender bearings and 
axle boxes has been somewhat higher, the cost of front truck and 
hind truck bearings and axle boxes obtained from the N.E.I. has been 
slightly lower than the imported cost. However, as the industry 
develops in India and cost of raw materials like steel etc. come down, 
it is hoped that the prices of indigenous roller bearings will become 
competitive.

3. In addition to the schemes submitted by National Engineering 
Industries for expanding their capacity to about 57,000 axle box sets 
per annum, the Andhra Pradesh Industrial Development Corpora­
tion has also been granted an industrial licence for the manufacture 
of 24,000 axle box-sets per annum of roller-bearings suitable for roll­
ing stock. Further Messrs. Bharat Ball Bearing Co. have been given-
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a letter of intent by the Ministry of Steel, Mines and Heavy Engi­
neering for establishing the manufacture of railway roller-bearings 
complete with axle boxes up to a capacity of 36,000 pieces per annum. 
It is a condition of the letter of intent that the type of bearings to be 
manufactured by the iirm should have the prior approval of the Re­
search, Designs and Standards Organisation of the Ministry of Rail­
ways, and that they would make more than one type of railway 
roller-bearings, for example, spherical and taper, in addition to the 
cylindrical. It is expected that with this further production coming 
up it will be possible to meet most of the demands for roller bearing  ̂
for rolling stock indigenously by the end of the Third Plan period.

4. To advise the Government on the future lines of development 
of the ball bearing industry and suggest solutions to the various pro­
blems facing the industry from time to time, the Government (De­
partment of Heavy Engineering) have set up a panel, on which the 
Ministry of Railways is also represented. This panel has already met 
and set up working groups to study important items like the eco­
nomic size' of production, steps to ensure quality, estimation of re­
quirements by sizes and types, requirements of machinery, raw mate­
rial etc. Tho development of indigenous capacity for roller-bearings 
for Railway rolling stock will be one of the items to be studied by 
the panel.

5. The Government is thus already seized of the necessity of deve­
loping indigenous capacity for the manufacture of roller-bearings re­
quired for rolling stock in a concerted way, as also for maintaining 
quality in production.

[Ministry of Railways (Railway Board) O .M . No. 64-B  (C) - E .C ./ 44, 
dated 18fh July 1964],

Recommendation (Serial No. 26) Para No. 38
The Committee are glad to note that measures have already been 

initiated to manufacture caxf steel front bogie for WP locomotives in 
Chittaranjan Steel Foundry. They hope that it would be manu- 
factured indigenoiLsly, as early as possible, so as to save a substantial 
a noun* of foreign exchange u>hich is belnq spent at present on its 
import.

R e p l y  o f  G o v e r n m e n t

The Chittaranjan Steel Foundry expect to be able to commence 
manufacture of the front bogie for WP locomotives by 1965.

[Ministry of Railways (Railway Board) O.M. No. 64-B (0-E.C./44, 
dated 18ih July, 19841



(Serial No, 27) Para No. 39
The C&mmittee would stress that remedial measures should be 

taken to ensure that stores are not accumulated in excess of the 
estimated requirements.

R e p l y  o f  G o v e r n m e n t

Suitable instructions to the Railways and Production Units al­
ready exist to ensure that stores are not accumulated in excess o f the 
estimated requirements. However, the recommendations of the Com­
mittee have been noted and brought to the notice of the Railway 
Administrations to avoid cases of this nature.

[Ministry of Railways (Railway Board) O.M. No. 64-B (C) -E.C./44, 
dated 29th/31st August, 1964].

Recommendation (Serial No. 28) Para No. 40
The Committee are glad to note that the percentage of investment 

on workshop would increase from 54.1% to 64.4% on completion 
of the Steel Foundry and Electric Loco Projects and that there 
would be corresponding reduction on township which would come 
down from 45.9% to 35.6%. The township share of cost entering 
in a locomotive in Chittaranjan Locomotive Works is stated to be 
Rs. 25,000. The Committee feel that in order to reduce the total 
capital investment and to ensure that it does not unduly add to the 
cost of production, Government may consider the advisability of 
developing the surrounding villages of new projects for the housing 
of industrial workers. Not only will this have the merit of reducing 
capital investment but urill also help to provide the much needed 
leaven for effecting social and economic progress in the villages.

R e p l y  o f  G o v e r n m e n t

The recommendation will be kept in view while planning future 
schemes on the Railways.

This recommendation has also been circulated to the Ministries 
of Steel, Mines and Heavy Engineering; Finance; Industry; Petro­
leum and Chemicals; Defence and Community Development and 
Co-operation for taking appropriate action on their side.

[Ministry of Railways (Railway Board) O.M. No. 64-B(C)-E.C/44, 
dated 18th July, 1964.]

Recommendation (Serial No. 29) Para No. 42
The Committee find that with the introduction of the incentive 

system of wage payment since 1954-55 in the Chittaranjan Locomo­
tive Works, the annual locomotive outturn has been stepped wo from 
98 to 183 i.e., 86.5% and the boilers manufactured have gone up 
from 70 to 186 ie., 166 p.c. with the increase in the strength of staff

20



21
of about two-thirds only. The Committee are glad that the incentive 
system of wage payment has proved a demonstrable success in 
Chittaranjan. They hope that the system would be extended not 
only to other large railway workshops but also to sheds, carriage 
and wagon establishments and in factf to all operations which admit 
of such extension so that the productivity on the Railways, as a 
whole, is increased.

R e p l y  o f  G o v e r n m e n t

Incentive schemes on the Chittaranjan pattern have been intro­
duced in 28 major Mechanical Workshops (i.e. all workshops em­
ploying over 500 men) of the Indian Railways. The improvement in 
productivity achieved year by year is as under: —

Year Percentage increase in
Productivity

1957-5S —
1958-59 5*°
1959-60 12.4
1960-61 x5-o
1961-62 18.0
1962-63 25.0
1963-64 41.7

The overall coverage under the incentive scheme is 85.3% upto 
31st March, 1964. Further improvement in productivity is expected, 
when more men are brought under the incentive scheme and those 
under the scheme gain more experience.

2. Similar action has also been taken recently in respect of 5 
Civil Engineering Workshops and 4 Signal Workshops, each em­
ploying over 500 men. Since the introduction of incentive scheme 
in the workshops has been taken up only recently the progress is not 
yet very substantial.

3. Next on the programme are the smaller workshops (i.e., em­
ploying less than 500 men) which were initially left out.

4. The feasibility of applying incentive schemes to Carriage & 
Wagon Depots and Loco Sheds is also being investigated.

[Ministry oj Railways (Railway Board) O.M. No. 64-B(C)-E.C/44, 
dated 18th July, 1964].

Recommendation (Serial No. 30) Para No. 43

The Committee suggest that the present system of suggestions in 
the Chittaranjan Locomotive Works may be reviewed in the light of
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experience and the latest practices followed in this behalf in ad­
vanced countries, so as to adopt the most effective means of publicity 
and reward to stimulate workers* constructive suggestions to im­
prove efficiency and reduce cost of manufacture.

R e p l y  o f  G o v e r n m e n t

The recommendations have been noted. The Ministry of Rail­
ways (Railway Board) have been encouraging all categories of staff 
to offer constructive suggestions to improve efficiency and reduce the 
cost of manufacture. At present rewards in one or* other of the 
following forms are made or suggestions that are accepted: —

(1) Special entry in the Service Sheet of the employee;
(2) Cash Awards;
(3) Grant of advance increments;
(4) Preference in grant of study leave;
(5) Extra sets of passes;
(6) Scholarships for children.

More recently the following two types of rewards have also been 
introduced: —

(1) Workmen working under incentive conditions are given a 
reward equivalent to the savings over a six month period 
for suggestions resulting in quicker production.

(2) Free or subsidised Educational tours.
2. Wide publicity is given through weekly gazettes and news 

bulletins not only to these systems of awards in regional languages, 
Hindi and in English, but also to the recipients and their sugges­
tions.

3. These awards are already showing good results as on an aver­
age about 100 suggestions are received every quarter of which 10 to 
15 are found acceptable.

4- As regards the recommendation to review the system of sug­
gestions in the light of experience in advanced countries, the Com­
mittee have been informed that the Railway Ministry is already in 
touch with foreign railways through the Railway Adviser to the 
Indian High Commissioner in U.K. and efforts will be made to 
modify our suggestion schemes in the light of the latest practices 
followed in advanced countries.

IMinistry of Railways (Railway Board) O.M. No. 64-B(C)-E.C./44, 
dated 29th/31st August, 1964].

Recommendation (Serial No. 31) Para No. 4S
The Committee are glad to note that in the Chittaranjan Loco­

motive Works, there is a provision for evening classes for the staff



who desire to qualify themselves technically in their spare time after 
working hours. The Committee commend this experiment and sug­
gest that it may be introduced in other large workshops which have 
sizeable concentration of employees who show enthusiasm to better 
their technical skill.

R e p l y  o f  G o v e r n m e n t

Instructions have been reiterated to Railway Administrations for 
setting up more Training Centres and making the existing centres 
more effective, so that staff, in their spare time, after working hours, 
could get themselves technically qualified in workshops where a 
sizeable proportion of employees are provided with quarters or are 
living in nearby colonies. General Managers have also been asked 
to take personal interest in tHe running of such centres.

[Ministry of Railways (Railway Board) O.M . No. 64-B (C)-E.C./44, 
dated 29th/3lst August, 1964].

Recommendation (Serial No. 32) Para No. 46

The Committee would commend the financing of schemes like 
awarding of scholarships for technical education for employees? 
children from the Staff Benefit Fund or equivalent fund of large 
national undertakings.

R e p l y  o f  G o v e r n m e n t

The Ministry of Finance (Department of Expenditure) have 
been requested to take necessary action on recommendation No. 32 
which concerns Civil Ministries.

[Ministry of Railways (Railway Board) O.M. No. 64-B(C)-E.C./44y 
dated 18th July, 1964].

Recommendation (Serial No. 33) Para No. 47

The Committee are glad to note that there is close liaison between 
the Ministry of Railways and the Ministry of Defence about the 
production of defence equipment as necessary in the Railway Work­
shops like Chittaranjan Locomotive Works. As the Railways have 
got large workshops and expert knowledge in the fieldt the Com­
mittee have no doubt that every assistance would be r e n d e r e d  by 
them in undertaking manufacture of defence requirements parti­
cularly during the period of emergency.
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R eply  o r  G o v b m m n i

The Ministry of Railways would like to assure the Committee 
that all possible assistance is being rendered and will continue to 
be rendered by the manufacture of Defence requirements in Rail* 
way Workshops.

[Ministry of Knfatjs (Railway Board) 0 1  No, M-B(C)-E.G/M, 
M  i l l  My, 1964].



CHAPTER III

RECOMMENDATIONS WHICH THE COMMITTEE DO NOT 
WANT TO PURSUE IN VIEW OF THE GOVERN­

MENT’S REPLY

Recommendation (Serial No. 17) Para No. 27

The Committee are informed that in March, 1961 the Govern­
ment decided to increase the capacity of the Steel Foundry from 
7000 tons to 10,000 tons per annum. The collaboration terms to cover 
the enlarged scope of the Steel Foundry Project were settled with 
M/s. F. H. Lloyd, the collaborators for Steel Foundry of 7,000 tons 
capacity by negotiation. The details of the Supplemental Agree­
ment are understood to have been finalised by correspondence and 
the formal agreement has been signed in November, 1963.

As already noted in para 25 of the Report, there was an iritial 
delay of three years in finalising the Agreement with M/s. F. H. 
Lloyd & Co. Ltd., to start the Steel Foundry. If this period had been 
put to effective, use the Steel Foundry of 7,000 tons capacity would 
already have been completed by 1961 and then it should have been 
possible for the Railways to raise on their own the capacity to 10,000 
tons.

The Committee, therefore, feel that an additional supplemental 
payment of £45,000 (Rs. 6 lakhs) to the collaborators for increasing 
the capacity to 10,000 tons was not altogether unavoidable.

R eply  or G overnm ent

In the reply to recommendation No. 16 of the 44th Report of the 
Estimates Committee (Third Lok Sabha), it has been fully explain­
ed why it took some time to make the choice of a suitable Collabora­
tor and to finalise the agreement for setting up of a Steel Foundry 
at Chittaranjan. The remarks against recommendation No. 17 are, 
therefore, confined to answering the specific point about the occa­
sion for entering into a supplemental agreement for increasing the 
capacity from 7,000 tons to 10,000 tons per annum.
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2. The Ministry of Railways would like to submit that the ex­

pansion of the capacity from 7,000 tons to 10,000 tons was not so* 
much a question of a mere quantitative increase as of the enlarge­
ment of the range of items as a result of a decision to diversify pro­
duction. The types of castings contemplated for manufacture in the 
Foundry in the initial stage of 7,000 tons capacity were in the main 
steel castings for WG steam locomotives and allied castings and the 
drawings, layout etc. were to be such as would permit convenient 
expansion of production of these castings at a future date for the 
manufacture of 10,000 tons per annum. The decision to establish 
the Diesel Locomotive Works at Varanasi was an important develop­
ment which was not in the picture when the 7,000 tons capacity was 
planned, and this naturally called for a reappraisal. Taking into 
account all the developments in respect of steel casting requirements 
of Railways including requirements of general castings ' for steam 
locomotives manufactured at Chittaranjan, which had stabilized at 
14 WG/WP locomotives per month, a decision was taken to diversify 
production to develop capacity to .10,000 tons of castings per annum 
even in the initial instance. The additional capacity of 3,000 tons per 
annum was to cover new ranges of specialised castings, outside the 
range of general steel castings for steam locomotive production 
forming the 7000 tons as earlier envisaged, like COCO bogies for  

diesel locomotives, cast steel bogies for BOX types of wagons, central 
buffer couplers etc. Even the advanced and established manufac­
turers did not generally possess the know-how for the castings fo r  

the COCO bogies. The extra capacity of 3,000 tons per annum was 
thus not a mere quantitative increase. All the same Ministry of  

Railways did give thought to the possibility of restricting the colla­
boration with M/s. Lloyds in the first instance only to 7,000 tons, 
and later on, after this capacity had been established, to consider 
afresh the position about expansion to 10,000 tons, with a separate 
tie-up, if necessary, to cover the production of COCO bogies. The 
solution was, however, not considered desirable as it would have 
delayed getting on to the 10,000 tons capacity and the setting up of 
the production of COCO bogies castings, with consequential need for 
procurement by import of COCO bogie required for the production 
in the Diesel Locomotive Works for a considerable time. Thus\ in 
all the circumstances of the case, the Ministry of Railways would 
submit that the experience that might have been gained in setting 
tip the 7,000 tons capacity steel foundry would not have resulted in 
the avoidance of payment of the additional supplemental fee to the 
collaborators.

IMinistry of Railways (Railway Boani) O.M. No. 64-B (c )-EC/44 
dated 18th July, 1984 ]
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Recommendation (Serial Mo. IB) Para No. S8

The Committee find that there is a steep and disapportionate 
increase in the estimated annual recurring expenditure on the steel 
foundry with 7,000 and 10,000 tons capacity. They also note that 
the estimated cost of production per ton is Rs. 1,715 in the 7,000 tons 
capacity foundry whereas in the 10,000 tons capacity it is estimated 
at Rs. 2,180. The Committee would like the Ministry of Railways 
to carefully review the reasons for this disproportionate increase 
and to see what economy can be achieved.

R e p l y  o f  G o v e r n m e n t

The Ministry of Railways have carefully reviewed the cost of 
production in the 10,000 tons capacity foundry vis-a-vis the cost of 
production in the 7,000 tons capacity foundry and feel that the in­
crease in the cost per ton in the 10,000 tons capacity foundry is not 

^disproportionate.

Steel castings fall broadly, under the following categories: —

(1) Light and simple;

(2) Light and intricate;

(3) Medium and simple;

(4) Medium and intricate;

(5) Heavy and simple; and

(6) Heavy and intricate.

In the initial project of a 7,000 tons foundry, production was to be 
mainly of the first five categories and only about 20 per cent of the 
capacity was to be utilised for the heavy and intricate castings. In 
the 10,000 tons capacity foundry, while the quantum of castings in 
the first five categories will remain the same as in the 7,000 tons 
capacity foundry, the additional 3,000 ton$ will all be of the heavy 
and intricate type, and the percentage of heavy and intricate castings 
will rise from about 20 per cent in the 7,000 tons capacity to about 

*45 per cent in the 10,000 tons capacity. Following data of the prices 
<of castings obtained indigenously from various foundries coning



under the category “heavy and simple” and “heavy and intricate" 
will be of interest.

Weight Purchase
price

Cost per 
ton

Heavy and simple lbs. Rs. Rs.

i. Coupled wheel centres 1722 1800 2342
2. Carrying wheel centres 908 710 1752
3. Tender rubbing block 672 392 1306

Heavy and Intricate

Average per ton 1800

i. Front drag castings • 3850 5000 2909
2. Tender drag castings 2184 2079 2132
3. WP Front truck bogie - 3330 8000 5378
4. Hind drag castings • * 2800 3400 2719

Average per ton 3284.50

It will be clear from the above figures that the increase in the
average cost of production per ton in the larger foundry is due to 
the characteristics of the new product-mix.

[Ministry of Railways (Railway Board) O.M. No. 64-B(C)-EC/ 
45, dated 18th July, 1964],
FURTHER INFORMATION CALLED FOR BY THE COMMITEE

Please state the cost of 10,000 tons capacity foundry in respect of 
the following categories: —

1. Light and simple,-
2. Light and intricate;
3. Medium and simple;
4. Medium and intricate;
5. Heavy and simple;
6. Heavy and intricate.

Has the cost since gone up, gone down or remained the sameT 

[Lok Sabha Secretariat’s O.M. So. »|19|(2)|*C.J/j63. dated 3-B-1M0].
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F urther R eply  of the G overnm ent

The cost of production of castings for each of the various cate- 
gories mentioned above is not available separately, but arrange­
ments are being made for collecting the cost in respect of each of 
the above categories in future.

The average cost of production during 1965-66 for the outturn of 
5797 tons with heavy and intricate castings constituting 30% of the 
outturn, was Rs. 2232 per ton excluding the element of “interest 
charges on capital cost” and Rs. 2484 per ton including “propor­
tionate interest charges on the capital cost". On the basis of the 
estimated average cost of Rs. 1505 (excluding Rs. 210 for interest 
charges) per ton for 7,000 ton capacity with 20% heavy and intricate 
castings and Rs. 1928 (excluding Rs. 252 for interest charges) per 
ton for 10,000 ton capacity with for 45% heavy and intricate castings, 
the estimated cost for the actual outturn of 5797 tons with 30% 
heavy and intricate castings during 1965-66 should be Rs. 1675 (ex­
cluding interest charges) per ton. With the addition Of Rs. 252 
per ton for interest charges, the estimated cost of production during 
1965-66 should be Rs. 1927 (Rs. 1675 +  252) per ton. There is, thus 
an increase of Rs. 557 per ton (Rs. 2484 minus Rs. 1927) in the 
actual cost of production during 1965-66 out of which an increase of 
Rs. 410 per ton is due to increase in the cost of raw materials and 
wages etc. and the balance of increase of Rs. 147 per ton is due to 
the Foundry being still in its developmental stage and the produc­
tion having not reached the optimum level. The average cost of 
steel castings in the market during 1965-66 was Rs. 2564 per ton as 
against the actual cost of Rs. 2484 per ton in C.L.W. Steel Foundry.

[Ministry of Railway t (Railway Board’s) O.M. No. 64-B (C )- 
E.CJIII/ 44 dated 12th August, 1966].



CHAPTER IV

RECOMMENDATION IN RESPECT OF WHICH REPLY OF 
GOVERNMENT HAS NOT BEEN ACCEPTED BY THE

COMMITTEE

Recommendation (Serial No. 16) Pan No. 25

The Estimates Committee while taking note of the Steel foundry 
project, in their Thirty-second Report (May, 1956) had observed- 
“ The Committee hope that the proposal will be finalised without 
undue delay”. The Committee, however, find that the agreement 
with the collaborators was signed after nearly three years in January 
1960 only. Considering the patent need for setting up the foundry, 
the Committee feel that the collaboration arrangement should have 
'been finalised with greater sense of urgency.

R e p l y  o f  G o v e r n m e n t

The Steel Foundry being set up at Chittaranjan, besides being the 
first one on the Railways, is also the only foundry in India with 
such a large capacity. The types and range of castings included in 
the production programme are specialised items of heavy and intri­
cate nature, some of which have not been manufactured indigenous* 
ly. Against this background, it was essential to choose a technical 
collaborator of repute, who would have the knowledge, experience, 
capacity and resources necessary to establish such a Steel Foundry.

Global tenders were invited in March, 1967 for technical collabo­
ration. A preliminary examination of the various offers received 
was made to narrow-down the field of choice to those whose offers 
were, prima-facie reasonable in price and satisfactory in other 
aspects. Further detailed enquiries, including inspection of thes° 
Anns abroad by Railway’s Inspecting Officers, indicated that none 
of these tenderers had adequate knowledge and experience of modern 
steel foundry practices. While these enquiries were in progress, a 
revised offer from M/s. Komatsu Manufacturing Company of Japan 
and altogether fresh offer from M/s. F. H. Lloyd and Co., U.K., 
were received. These offers had then to be considered in detail and 
negotiations were undertaken to obtain a substantial reduction in 
the collaboration fee quoted by them in the first instance.

M
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The Railway Board were fully alive throughout to the need for 

finalising the collaboration as quickly as possible, but, for the reason- 
mentioned above, the choice of a suitable collaborator and the terms 
of the agreement could not be finalised earlier.

[Ministry of Railways (Railway Board) OM. No. 64-B (c) -E.S./44  
dated 18th July, 1964.]

The Committee are not convinced with the reasons advanced by 
the Ministry of Railways for taking nearly three years in finalising 
the collaboration agreement for the steel foundry.

The Committee would, however, stress that in future collabora­
tion agreements should be finalised with greater sense of urgency.

Co m m en ts  of the C o m m it te e

N ew  Delhi;

9th November, 1966.
ARJJN CHANDRA. GUHA, 

Chairman,
18th Kartika, 1888 (Salca). Estimates Committee.



APPENDIX

Analysis of the action taken by Government on the recommendations 
contained in the 44th Report of the Estimates Committee {Third Lok Sabha)

1. Total number of recommendations 33

2. Recommendations which have been accepted by 
Government ( Vide recommendation Nos. i, 2,
3> 4» 5> 7» 8, 9. 10, 11, 12, 13, 14, 15, 19, 20,
21, 22, 23, 24, 25, 26, 27, 28, 29, 30, 31, 32,
33 referred to in Chapter II)

Number 30

Percentage to total 91%

3. Recommendations which the committee do not 
want to pursue in view of Government’s reply 
(Vide recommendations Nos. 17, 18 referred to 
in Chapter III).

Number 2

Percentage to total «%

4. Recommendation in respect of which reply^of 
Government has not been accepted by die Com­
mittee (Vide recommendation No. 16, referred 
in Chapter IV).

Number 1

Percentage to total 3%

3*
GMGIPND—LSI—i3j 2(aii)LS—22-11 66 » 1135
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47. Bahtae Brothers, iSt, L4> *7
pttndMnHNhU.

28. Jayana Book Depot, Chap- 66
parwala Koan, Karol Bam,
Haw Delhi.

39. Oxford Book ft Stationery 68
Company* Sdatta Home, 
Connaught Plaoe, Nnr 
Delhi.— I.

30. People’* Publishing House, 76
Rani Jhansi Road, New 
Delhi.

31. The United Book Agency, 88
Amrit Kxur Market,

Gan), New DelhL

fa. Hind Book House, la, 93
JanpatnTNew Delhi.

3). BookwatL 4, Sam NaaeQ- 
kari Colony, Kiogsway 
Gamp, Delhi-9.

MANIPUR

34. Shri N. Chaoba Singh, 
Newt Aoent, Ramlal Paul 
High school Amne, 
Imphal.

AGENTS IN FOREIGN 
COUNTRIES

33. The Secretary, Establish­
ment Department, The 
High finwuni—inn nf Tnriw, 
India Home, Aldwych, 
LONDON. W.C.— 2.
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